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Government paper. Our well-known position
is that juridically the areas of Gilgit, Hunza
and Skardu in Pakistan occupied Kashmir are
parts of the Indian State of Jammu & Kash-
mir. It is the Government's policy to resolve
the matter with Pakistan peacefully in
accordance with the Simla Agreement.

(c) Yes, Sir.

Speech, in Hindi by the Prime Minister
in US.A.

2948. SHRI SHIVA CHANDRA
JHA: Will the Minister of EXTER
NAL AFFAIRS be pleased to state:

(a) whether the Prime Minister has
delivered any speech in Hindi in the U.S.A.
during her recent visit to that country; and

(b) if so, what are the details thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA RAO).
(a) and (b) In addressing meetings of the
Indian communities in Washington, in New
York and Los Angeles, the Prime Minister
spoke in Hindi in addition to English.

Deportation/Extradition of **Tamil

Tigers™
2949. SHRI SURENDRA  MOHAN:
Will th, Minister of EXTERNAL

AFFAIRS be pleased to state:

(a) whether Government have re
ceived any request from Sri Lanka
for the deportation/extradition of per
sons belonging to the terrorist group
"Tamil Tigers" who are reported to
have taken refuge in India;

(b) if so, whether their presence in
India has been confirmed and whe
ther they have been taken into cus-
-tody;
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(c) whether Government propose te
comply with the request of Sri Lanka
Government; and

(d) whether these persons are Sri Lanka
citizens or Stateless persons of Indian origin?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA RAO),
(a) to (c) Government have not received any
request for extradition from the Government
of Sri Lanka in the case involving the arrest of
members of the Sri La“ka Tiger Movement in
Madras city in May and June, 1982. Officials
of the two Government have, however, been
in touch with each other. Cases have been
registered against the arrested persons by the
Tamil Nadu Police under Section 307 of IPC
for attempt to murder and under the Arms Act
for illegal possession of arms.

(d) All the 6 persons taken into custody are
Sri Lankan nationals.

No I-vacation of House by Portugal
Ambassador in India

2950. DR. SHANTI G. PATEL: SHRI P.
BABUL REDDY:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that the Ambassador
of Portugal, from whom "no positive response
was forthcoming" to the diplomatic teps
taken by Government to persuade him to
honour his contractual obligations under the
lease agreement in the matter of his residence,
has since left India;

(b.) whether it is a fact that the
Ambassador of Portugal did not. on his
departure, hand over the possession of the
house to the landlord, and his successor who
arrived a few days ago, has occupied the
house;
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(c) whether it is also a fact that
since the lease expired in July, 1979,
the landlord has declined the tenants
offer of double the rent as the land
lord wants the house for his own use;

and

(d) if so, what steps Government
are taking to resolve the dispute in
the interest of  Indo-Portugal re

lations?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes, Sir.

(b) Yes, Sir.

(¢) It hay been so reported by the
landlords.

(d) In response to a request from the
landlords, permission was given in October
1981 under Sec. 86 of CPC to sue the State of
Portugal for the vacation of the premises.

Indian Council of Cultural
Relations

2951. SHRI BISWA GOSWAMI: Will the
Minister of EXTERNAL AFFAIRS be

pleased to state:

(a) the expenditure incurred by the
ICCR for promotion of cultural relations with
other countries during the last three financial
years;

(b) the break-up of the expenditure by

regions;

(c) the "break-up of expenditure of
each region in terms of incoming and
outgoing  cultural  delegations, spon
sored  visits; publications and  other
activities; and
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(d) the administrative expenditure incurred
by the ICCR during these years and the
expenditure on production of cultural material

such as books, “periodicals, etc?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) to (d) The information is being
collected and will be laid on the Table of the
House.

gwin fawre & fea smEe

2952. W' WA, WHIT LTEA :

o wferd e

T aEiw fgwis w47 2z T
1 Fa F fF

(%) from @@ @i & e
gff ad aniwr fasme & fao foadr-
feadt wfr wrfer A1 @ w
fresr @ aaf ' qgw A A
gafy & ofs ad ffo aw sz
A gAAr ® 3% wiw feadr wfaw
AT TW F; W

(=) #7 3z w9 & fx avdiw
aqr #fu faem & fao fEo w0
graza ¥ w1 fogw @t aaf & oA
1 wafa & awe 1 44 AfFww

FAT FAT 4T, FEET FF 37
25 s & faar v @ 7

gy war areio fawre Harsay
# Tiey Hall (s aAwT W) ¢
(%) = (=) arsEr s 3w
q31 W AW F AT TT TR
faacor gaW £



